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Price of Milo Purchased from L.S.A.

2171 SHKI BAKSI NAYAIC WiU 
tli© Minister oi AGRICULTURE be 
pleaded t  ̂ state

(a> whether Government purchased 
Milo lrom the US. Administration at 
inordinate high price,

(b) i£ so, the price paid therefor:

(c) the prices which were prevalent 
in the U.S. market at the time pur­
chases of Milo were made, ind

(d) whether investigations have been 
made as to how excess prices were 
paid to tbe dealert In tlfct United 
States and what action, if any, has 
been taken against the officers con­
cerned?

TOT MINISTER OF STATE IN THE 
MINISTRY OF AGmCULltTR® 
(SHItt ANNASAHEB P. SHINDSS): 
(») Enquiries made tqr Goverwntat




